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BEFORE THE NATIONAL GREEN TRIBUNAL AT DELHI  
PRINCIPAL BENCH 

 
ORIGINAL APPLICATION NO. 782/2023 

 
 

IN RE: NEWS ITEM APPEARING IN THE TIMES OF 
INDIA DATED 18.12.2023 TITLED “FOREST 
DEPT SENDS NOTICE TO ARMY HQ FOR 
‘TREE OFFENCE’” 

 
SHORT REPORT ON BEHALF OF  

RESPONDENT NO 3/DDA 
 

Most respectfully showeth:  

1. That the present Status Report has been drafted under instructions 

of Mr. Chohal Singh , aged about 51 years, son of Late Sh. Harilal 

Singh, working as Deputy Director (Horticulture) – Division VIII, 

office at Delhi Development Authority, INA, Vikas Sadan, New 

Delhi.  

 

2. That the Respondent is in receipt of Order dated 08-01-2024 

passed by this Tribunal in this suo motu petition. After due 

enquiry, it is respectfully submitted that the area in question has 

been found to be adjoining to the DDA Central Ridge, and is not 

under the jurisdiction of DDA. As per the information available 

with the Respondent/DDA, the area in question is under the 

jurisdiction of Army Headquarters.  A map and satellite image of 

the area of Central Ridge under DDA’s jurisdiction is annexed 

herewith as Annexure R1.  

 

3. That the Answering Respondent is committed to the cause of 

creating, protecting and maintaining green covers in the area under 

its jurisdiction, and is undertaking all necessary steps and actions 

in pursuance thereof.  
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